
CENTRAL ADMINISTRATIVE TRIBtJNAL 

CALCUTT BENCH 

No.OA 1494 of.96 	 Date of order 	149.2001 

Present : Hon'ble Mr.D.Purkayasthap 3udici 9l flember 

Hon'ble sw.s  Rdrninlstrative Ilember 

RRBIND1A NATH t3HATTACHAR3EE & ORS. 

.vs 

UN ION OF IND IA & ORS. 

For the applicants 	: None 

For the respondents Ils.U.Sanyal, 	counsel 

D A D E A 

None appears for the applicants even on the second call, 

11s.U.Snyal, 1d counsel appears for the respondents. The application 

is disnissed for default. No order as to costs 
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